- HE'SUGAR UNDERTAKINGS (TAKING OVER OF
- MANAGEMENT) AMENDMENT ACT, 1981

- Nogddoor 1981

o | [30th ‘Noveinber, 108L]
-+ Ant Aey fuither to- arhend «the Sugar Undertakings(Taking Over of

Managcment) Act, 1978

BE it enacted by Parliament in the Th1rty-second Yeat of the» Repubhc

‘ of Indla as follows —_

: 1 Thls Act may be called the Sugar Undertakmgs *(Takmg Over of
o Management) Amendment Act 1981.

e I sect1on 3 of the Sugar Undertakmgs “(Takmg Ove'r of Manage-._,'

ment) Act 1978 in ‘subssectioh’” (5),—

(a) the words “the period so specified is less than three years
from the date of vesting and” shall be omitted;

(b) for the words “three years”, occurrmg in the prov1so the
-words “six years” shall be subst1tuted
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